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HARYANA GOVERNMENT
HERITAGE AND TOURISM DEPARTMENT
Notification
The 1st May, 2023
No. 12/246-2021-Pura/1411-1417.— In exercise of the powers conferred under sub-section (3) of section 4 of
the Haryana Ancient and Historical Monuments and Archaeological Sites and Remains Act, 1964 (Punjab Act 20 of
1964), and with reference to Haryana Government, Archaeology and Museums Department, Notification Number
12/246-2021-Pura/ 3090, dated the 11th October, 2022, the Governor of Haryana hereby declares the ancient and

historical monuments specified in columns 1 of the Schedule given below to be a protected monument and
archaeological site and remains specified in columns 2,3, 4, 5, and 6 of the said Schedule to be protected area :-

SCHEDULE
Name of Name of | Name of | Name | Revenue Khasra / | Areato | Ownership|Remarks
ancient and | archaeolog | village / of Kila number under be
historical | ical sites city tehsil protection. protected
monuments and and
remains district
1 2 3 4 5 6 7 8
Ancient Ancient |Mugalpura,|Uklana, | 145/6-7-8-9-10-11-12- | 15 Acre Gram The site has revealed
Mound Mound Uklana | Hisar |13-14-15-16-17-18- Panchayat | historical material of
Mugalpura | Mugalpura 19-20 Mauryan, Kushan and Gupta
146/7-8-9/2-10-11-12- | 15 Acre period. It has yielded a large
13-14-17-18-19-20- |4 Kanal variety of painted sherds,
21-22-23-24 other ceramics, pots, bricks
167/1-2-3-4-5 4 Acre and brick built structures,
____________ decorated sherds, terracotta
figurines, terracotta wheel, toy
Total cart, beads, bangles, balls,
34 Acre animal figurines, semi
4 Kanal precious stone beads, etc.

M.D. SINHA,
Principal Secretary to Government Haryana,
Heritage and Tourism Department.

10351—C.S.—H.G.P., Pkl.



